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The Commissioner Central Water Commission,
N.,No. 11-4-648, Abid Manzil Guards, Hyderabad.

The District Employment Officers,
Musheerabad Hyderabad.

One copy to Mr.Ma.Gulam Rasool, Advocate, 3-~2-763,
One copy to Mr.N.R.Devraj, sr .CGSC.CAT.Hyd.

One copy to Library, CcaT.Hyd.

One spare CoOpY.

.

Kachiguda, Hyd.
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0.A.N0O.1054/93

JUDGMENT

(AS '‘PER HON'BLE 3HRI JUSTICE V.VEELADRI RAO, VICE CHAIRMAN)

Hdeard the learned counsel for the respondents,
Shri N.R.Devaraj. The relief claimed in this Oa filed on
27.8.1993 is to direct the lst re'spondent to allow the
applicants to appearlfor the t;st and the interview to be
held on 30.8.1993 and to appoint them if sélacted in regard
to’ the posts of Cbserver Gr.II. I;'is pleaded that the Zixixs
applicants are qualified for the posts of Observer Grade-TI7T
and they were working as Observer Grade~II in the Central
water Commission, A.C.Guards from 10.6.1989 till the date of
the application. Copiles of the service certificates dated

20.8,1993 purported to have been given by the Superintendent,

L -~ o~ -

Cerntral Wasdar Mamand mald o > ‘
each of the applicants wys enclosed to this application. By

the interim order datead 30.8.1993,‘%he 1st respondent was

directed to interviaw these applicants along with the candi-
dates sponsored by the employmant e;change: but they should
hot be given the orders of appointment unt}l? further orders

in this OA, in casa they are selected.

2.  Shri N.R.Devaraj submitted that there is no post
like the Commissioner, Central Water Commission, Hyderabad
ie., the 1st responéent in the causaltitle/and there is no
post of Superintendent, Central Water Commission, A.C.Guards,
Secunderabad, the officer who is saifl to have issued the
service certificates on 20.8.1993 inclosed to this Oa. Though
1t is posted for Adismissal from 3.11.1993 onwards, the learned

counsel for the applicant is not present and there was no

v -
|

3. In the circumstances, tH= OA is dismissed for .

(R .RANGARAJAN) : " (V.MEELADRTI RAQ)
MEMBER (ADMN. ) VICE CHBAIRMAN

DATED: 5th Novehber, 1993,
Opsan court dictation
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